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Ne. 03
DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon'ble Speaker,
Delhi Vidhan Sabha, Delhi was received from the SHO, Police
Station, Mehrauli, New Delhi/South District Police Control Room:-

" Shri Subhash Chopra, MLA, Shri Tek Chand Sharma, MIA
and Shri Mahender Singh Bhattewala Were detaided by the
Police under section of the D.F, Act at Police
Station, Mehrauli at 1330 Hrs. on 17/8/2000 for dise
obeying the lawful directions of the Police at Andheria
Mode.

They were released at 1620 Hrs, from the same place
and on the same day i.e, 17/8/2000."

S.K. SHARMA
SECRETARY
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